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" , CENTRAL ADMINISTRATIVE TRIBUNAL
CALCUTTA BENCH
CALCUTTA
O.A. 474 of 1997 Date of order: 13.01.2005

Present ‘': Hon'ble Mr. Justice B. Panigrahi, Vice-Chairman.
~ Hon'ble N.D. Dayal, Administrative Member.

Madan Mohan‘Ghosh
Versus-

R.P.F.

For the applicant + None.

For the respondents - ¢ None.

O R D ER

Per Justice B. Panigrahi, VC

Both sides are absent on call. - Accordingly, the application

is dismissed for default. : _)JB
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Member (A ' Vice-Chairman.




